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Every time, whenever there is a flood
or a brought, they suffer all the more
So, there should he some sort of crap
insurance to cover pady I also want
to know whether the scheme will be
extended to Kerala

SHRI BHANU PRATAP SINGH The
Kerala State Government ig assi
ciated with this scheme Actually,
their representatives were with us and
they have disucessed thewr special
problems also with us
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to
(c) A statement is laid on the Table

of the House
Statement

(a) waterlogging 18 caused by rise
of sub-soil water level wiathun and
above the root zone which affects ad-
versely the productivity of the soil In-
troduction of irrigation can cause
waterlogging under certain conditions
Waterlogging conditions had earlier
developed i1n certain areas within the
commands such as Sirhind Canal and
Upper Bari Doab Canal System 1n
Punjab, Western Yamuna Canal n
Haryana and Chambal 1n Madhya
Pradesh and Rajasthan but the pro~-
blem 1n these projects 18 under con
trol as a result of introduction of
drainage and conjunclive use of sur-
iface and ground water Waterlogging
conditions however do prevail in cer~
tain pockets of irrigation commands

So far as Kos:1 and Gandak projects
concerned there is drainage conges-
tion due to natural depressions and
unfavourable outfal conditions during
monsoon

(b) and (c) Irrigation projects now
provide for  appropriate drainage
measures and the problem areas are
now being tackled by the State Gov-
ernments by means of measures such
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and sub-gurface drains, conjunctive use
of surface and ground water ete. to
control the water table.

The Government of Bihar have
made a provision of Rs. 20 crores and
Rs 27 crores for dramnage in  the
revised project estimates for Kosiand
Gandak projects regpectively for im.
proving the drainage conditions and
the works have been taken in hand
These projects are expected to Be com-
pleted in the next 5-6 years.
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Payment to re-employed teachers of
Aided Schools in Delhi

*460. SHRI BALAK RAM: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it is a fact that the
services of some teachers working in
Government aided schools of Delhi
had been terminated after declaring
them as unqualified;

(b) whether it is also a fact that
some of the teachers whose services
had been terminated were found qua-
lified only after intervention of his
Ministry and thug given re-employ-
ment;

(c) whether it is also a fact that
such teachers have not been paid
their emoluments for the above said
intervening period which varies from
months to years; and

(d) what remedial steps are being
taken by the Central Government?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI). (a) to (d). A statement is laid
on the Table of the Sabha,





